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Gazelte of India dated the 20th 
June, 1970. 

(lIlIXi) Tho All India Services (Death-
cum·Retirement Benefits) AmezuI· 
ment Rules, 1970 (Hindi and EngUsh 
versions) published in Notitic:ation 
No. G S.R. 974 in Gazette of India 
dated the 4th July, 1970. 

(lIxxli) The Indian Forest Service (Pay) 
Third Amendment Rules, 1970 
(Hindi and English versionl) 
published in Notification No. G.S.R. 
976 in Gazette of India dated the 
4th July, 1970. 

(lIxxiii) The Indian Administrative Service 
(Recruitmentl First Amendment 
Rules. 1970 tHindi and Enllish 
versions) published in Notification 
No. G.S.R. 1011 in Gazette of India 
dated the 11th lui), 1970. 

(xxxiv) The Indian P("lice Service (Recruit-
ment) First Amendment Rules, 1970 
(H irdi and English versions) 
puNished in Notification No. G.S.R. 
1012 in Gazefte of India dated the 
11th Jllly, 1970. 

(xxxv) G.S.R. 1014 (Hindi and En.~Ii.ll 

versions) published in Gazette of 
India dated the IlIh July, 1970 
conlaining corrigendum to Notifiea-
t;"n No. G.S.R. 678 dated the 2nd 
May, 1970 

(xxxvi) The Indian Forest Service (Pro· 
bationcr'~ Final Examination) 
Regulations. 1968 (Hindi version) 
published in Noliflcation No. G.S.R. 
2211 in Gazette of India dated the 
9th May, 1970. [Placed in Library. 
s.~ No. LT--379.1/70]. 

1253 bra. 

MESSAGE FROM RAJY A SABHA 

SECRETARY: Sir, I have to report 
the followi:·g message received from the 
Secretary of Rajys Sabha : 

"In accordance with the provisions of 
rule 115 of the Rules of Procedure and 
Conduct of Su,iness in the Rajya Sabha, 
I am directed to inform the Lok Sabha 
that the Rajya Sabba, at its sittlq held 
lin the 29th July, 1970. qroed til thG 

Into Indian Territory 

follOwing amendments made by the Lok 
Sabha at . itl Iittini held on tho 20th 
May, 1970, in the Special Marna&t 
(Amendment) Bill, 1968 : 

Elloctillg Formula 
1. That at page I, line 1,-

f"r "Nineteenth" ,ubstltute "Twenty-
first" 

Clause I 
2. That at palO I, line 4,-

fo, "l~68" $ubstltute "1970" 

C/auile3 
3. That at page 2, line 12,-

/0' "1968" substitute "1970" 

12.54 hrs. 

ESTIMATES COMMTITEE 

Hundred and TWenty-ninth Report 

SHRl THIRUMALA RAO (re.kinada) : 
I beg to present the Hundred and twenty-
ninth Report of the Estimates Committee on 
the Department of Atomic Enerly-Atomic 
Power. 

PETITION RE: RAILWAY WORKSHOP, 
JAMALPUR (BIHAR) 
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CALLING ATTENTION TO MATTER OF 
URGENT PUBLIC IMPORTANCE-Calltd_ 

Reported Intrallon of Pakistani plaDe 
Into Indian Territory -CoII,d. 
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